—

Fentral Administrative Tribunal
Principal Bench: New Delhi

04 Xa. 877/9%
New Delhi, this the 8th day of May,1998

Hon’hle Shri S.R.Adige, Vice-Chairman (A)
Hon’bic Shri T, N. .Rhat, Menmher {f)

In ths matter of:

Jai Prakach =2/0 Ptr. Ram Kishan Gaur,
r/o H.oNo, 808, Wapd No. 171, .
Yehranli, New Delhi, ‘ codApplicant

{Bv Advorate: Shri Shankar Divate)
Versiig

o

1.7 Govt. of Delhi {(2.0.T,) through
ite Mijef Seerotary,
H=Sham Nath Mare, Dalhi,

2. The Joint Dirnctor,
NDirectorate of Training & Technical Educatien
2 )
‘¢ Rlock, Vikash Phawan, New Delhi.

3. Th~ Prineipal,
. Iwdustrial Training Instiiute,
Molviya Nagar, New Delhi, ... Respondents

{Bv Advocate: None)

ORDER (ORAL)

-

delivered by Hon'hle Shri, S.R.Adige, Vice-Chairman (1) -

Shri Shankar: Divate, counsel for the

apnlicant, prave for permission to withdraw Lhe 0.A., as
reepondante bave  gdranted the applicant’s praver vide
their ¢-der bearing No. F.?(G)/[TfM(A)/98/175 dated
RS I IR < R SO 1 copy of  which hag h;@n teken on  record.

Freayers g a1 an0d, ST is accordingly dismissed as

withndear g,
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[T N.Phot) . . {S.R.Adige
Menher(J) Vice~Chairman {A)
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